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     O R D E R 

 
 

04.01.2021  Let the Fixed Deposit Receipt be renewed for another 

period of six months from the date of maturity. 

 

 
 

                                                 [Justice Bansi Lal Bhat] 
The Acting Chairperson 

 

 
 

[Justice Anant Bijay Singh] 
Member (Judicial) 

 

 
 

[Dr. Ashok Kumar Mishra] 
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